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flone for the epplicant, This case was
passed over onge in the morning and aven after a

passage of 3} hours none is preesnit op behalf af

the ﬂﬁﬂliﬂancn
The ordersheets shou that none has beon

sppeared for the applicant on previcus datese The
epplicant se«wms Sc have iost interest in the casa and

the case is therefore dismissed IR default and feor

non prossgution,
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